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O R D E R 

(Through Virtual Mode) 

 
16.07.2020   It has been observed in the minutes of proceedings recorded 

on 19th March, 2020 that the clubbed matter being ‘Company Appeal (AT) 

(Insolvency) No. 1434 of 2019’ has been de-linked from this file and is listed 

before a two Member Bench of this Appellate Tribunal today at 12.30 P.M.  We 

are of the opinion that it would be appropriate to take up the instant appeal only 

after that matter is disposed of. 

 List the matter ‘for orders’ on 30th July, 2020.  

  

[ Justice Bansi Lal Bhat ] 
 Acting Chairperson 

 
 

 
[ Justice Anant Bijay Singh ] 

 Member (Judicial) 

 
 
 

[ Dr. Ashok Kumar Mishra ] 
 Member (Technical) 
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